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HON. DEPUTY-SPEAKER: Hon. Members, please go to your seats.
...(Interruptions)

HON. DEPUTY-SPEAKER: I want to bring order in the House. Hence, I request you to go to your seats.
...(Interruptions)

HON. DEPUTY-SPEAKER: I can understand the situation. You have expressed your views.
...(Interruptions)

HON. DEPUTY-SPEAKER: You have already expressed your views to the effect that you want certain issues to be discussed. That is the point.

...(Interruptions)
HON. DEPUTY-SPEAKER: Now, you are raising some other issue.

...(Interruptions)
HON. DEPUTY-SPEAKER: Please listen to me.

...(Interruptions)
HON. DEPUTY-SPEAKER: What do you want? Tell me.

...(Interruptions)
HON. DEPUTY-SPEAKER: Please listen to me.

...(Interruptions)
HON. DEPUTY SPEAKER: The Question Hour is already over.

...(Interruptions)

HON. DEPUTY SPEAKER: I can understand the feelings of Members. I am also giving respect to the feelings of Members.

...(Interruptions)



HON. DEPUTY SPEAKER: Shri Mallikarjun Kharge wants to say something. Please hear him.

SHRI MALLIKARJUN KHARGE (GULBARGA): Mr. Deputy Speaker, Sir, since morning the business of the House is going on when Members are
standing in the well. When the House is not in order, the hon. Speaker and the hon. Deputy Speaker are allowing Members to get their grievances
highlighted here and continue the business. I am sorry for that.

In the morning itself I personally went and requested the Speaker to suspend the Question Hour and take up the Adjournment Motion so that we can
discuss the issue thoroughly and then whatever reply the Government wants to give, let them give. If they do not want to give reply today, they can
give reply tomorrow. So, I requested the hon. Speaker to suspend the Question Hour as per rule and take up the Adjournment Motion. I gave a letter
to the Speaker for suspension of Question Hour only to take up that discussion. It is not a new thing. In 2011, hon. Advaniji and other important
leaders expressed their views on this issue here. Today we wanted to highlight the issue because they told that within 100 days they would bring
back black money. They stated that in their manifesto and also outside. Not only that; they defamed the UPA II Government on this issue. They went
door to door, city to city, town to town and village to village and propagated about it. Therefore, they should apologize for this. That is why we want
to have this discussion today. ...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Mr. Deputy Speaker, Sir, the people who have stashed black money in foreign banks, they should feel
ashamed and they should offer apology to the country. As the Government, we have nothing to hide. They want to obstruct the truth. That is the
problem. They do not want debate, they do not want discussion and they want to hide all their failures and crimes by creating this Aungama. We are
ready for the discussion any time. Let us have a debate. There is no problem for us. ...(Interruptions)
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Let the House function and let the people's problems be discussed here. The children of the country are watching how the Parliament is
functioning. They should understand that and they should not undermine the prestige of the Parliament. The Prime Minister has gone to Nepal for the
SAARC Conference. He is attending an international conference in the interest of the country. They should know that he is in a foreign country. But
they are taking his name and unnecessarily blaming him by using even certain words which are not dignified for the Parliament.

Khargeji is a senior leader. There are rules, there are regulations and there are precedents which were set by previous Governments. I am ready to
walk more than half the way. Let us discuss this Bill first and afterwards take up the discussion on black money even today itself. That is my appeal
to the Opposition parties. ...( Interruptions)

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Mr. Deputy Speaker, Sir, I gave a notice also today demanding a discussion on black money
stashed outside India and steps taken by the Government to bring black money back to India. It was the notice for suspending the Question Hour. It
was the common intention that the hon. Speaker will understand the gravity of the situation and the Government will respond to
that....(Interruptions) Now Mr. Venkaiah Naidu ji is standing and doing very big talks. Why did he not at that moment stand and agree to the
proposal of the opposition parties that let the suspension of the Question Hour be made and the discussion be initiated?. ...(Interruptions) We feel,
by not allowing the discussion, the Government is betraying the nation. @z aga & gdbt, wren wor awer aifde) ...(craerer) e ol au aifde; ... (cmaeror)
Jep12 acne f aoren wot B3 awzr snwen? ... (eaerer) How will that money come back? We want to know that from the Government...(Interruptions)

SHRI M. VENKAIAH NAIDU: Sir, I met the Speaker before the House started. ...( Interruptions) We are ready for discussion. But there are rules. The
Speaker is bound by rules....(Interruptions) The House is bound by rules....(dnterruptions) They cannot have the discussion like this....(Interruptions)
Then they cannot upset the Business for a full day. The entire country is watching. They are aghast with this behaviour...( Interruptions) 1 request
them to please resume their seats, have meaningful discussion and take up the Bills. Then we can take up the discussion on black money also. Black
money was accumulated in the last 50 years not in these 180 days. They should understand in whose period, black money was stashed outside. Let
them answer this question. They should search their souls and then they must come forward. ...(Interruptions) sais st 3 o ol gan ...(maerer)
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...(wrremer) Evening or tomorrow morning, we are ready any time. ...(Interruptions)

HON. DEPUTY SPEAKER: Listen to me first. Kharge ji spoke.
...(Interruptions)

HON. DEPUTY SPEAKER: The Minister replied. At 4 p.m. there is a meeting of the Business Advisory Committee. There we can decide. At that time
we will take it up.

...(Interruptions)
HON. DEPUTY SPEAKER: Therefore, we will continue with the Business.

...(Interruptions)



